HIGH COURT dF JAMMU AND KASHMIR AT JAMMU
( Office of the Registrar General )

Most

To

Urgent
The All Prmupal DIStrlCt & Session’s .Iudges ’ |
J&K State :

NO:-_S £689- \“’)'&‘\‘5 Dated :- 0'33 '),X%\R
Subject :- Writ petition ( C) NO 699/2016 t.tl&d Ashwam Upadhya Vs.
Union of India

Sir,

. Kindly furmsh the below mentloned requustte lnfor'matlon the

detail of the same is as under - : . R

S-No “Question " Reply
41 The details of the Criminal Cases :
lodged between 2014 and 2017 ' 4

against any present or former
Member  of = Parliament or
Legislative Assembly

2. |Total Disposal from 2014 to|.
31.12.2017 of such cases.

The requisite consolidated information of '_ybur court and
Courts Subordinate_ to you may be sent to this ,registry.by or before
05.02.2018 by Fax NO:- 0191 2539896 so that the same is furnished to the

Supreme Court of India, New Delhi. .

-Yours fa.itt‘i’fully,

No- S §C\?\";\y€3 : | (Sanj

' Registrar General

Copy forwarded to Incharge NIC, High Court ofJ&K Jammu for uploading

the same on High Court Web s:te
Registr m




